SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF WEIGANDT
CONSULTING PRIVATE LIMITED

1. | NAME OF CORPORATE PERSON WEIGANDT CONSULTING PRIVATE LIMITED
2. |DATE OF INCORPORATION OF | 12th September 2017

CORPORATE PERSON
3. | AUTHORITY ~ UNDER WHICH RoC-Bangalore

CORPORATE  PERSON IS
INCORPORATED / REGISTERED

4. | CORPORATE IDENTITY NUMBER /| U72900KA2017PTC106343
LIMITED LIABILITY IDENTITY NUMBER OF
CORPORATE PERSON

5. | ADDRESS OF THE REGISTERED OFFICE | Workafella Business Center, 150/1, Infantry
AND PRINCIPAL OFFICE (IF ANY) OF | Road, Bangalore — 560001, Karnataka, India
CORPORATE PERSON

6. | LIQUIDATION COMMENCEMENT DATE OF | 18th January 2022
CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL ADDRESS, | Rakesh Maganlal Nathwani,

TELEPHONE NUMBER AND THE | G-504, Mystique Moods, Behind Symbiosis
REGISTRATION NUMBER OF THE | College, Vimannagar, Pune — 411014,
LIQUIDATOR Maharashtra, India

rmnffti@gmail.com

9503006408
IBBI/IPA-001/IP-P02058/2020-2021/13190
Correspondence email: weplil22@gmail.com
LAST DATE FOR SUBMISSION OF | Within 30 days from the Liquidation
CLAIMS Commencement Date

o

Notice is hereby given that Weigandt Consulting Private Limited, Bangalore has commenced
voluntary liquidation on 18th January 2022.
The stakeholders of Weigandt Consulting Private Limited are hereby called upon to submit a proof of
their claims, on or before 17th February 2022, to the liquidator at the address mentioned against item
7. Forms for claims are available on the website of Insolvency & Bankruptcy Board of India —
www.ibbi.gov.in/home/downloads
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Rakesh Maganlal Nathwani, Insolvency Professional
Date: 20th January, 2022 Liquidator for Weigandt Consulting Private Limited
Place: Pune Regn no.: IBBI/IPA-001/IP-P02058/2020-2021/13190
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PUNJAB & MAHARASHTRA CO-OPERATIVE BANK LIMITED . - ) VAL y BEIYe + <Na oo, No. 19,
% RECOVERY CELL: Office No. 4 & 5. 3rd Floor. Dreams Mall & aTTos HETITe Police Station Road, Basavangudi, Bangalore-560004 REGIONAL OFFICE Form No. INC-25A
n PMC BANK LB.S. Marg, Bhandup (W) Mumbai-78 ’ Bank of Maharashira Phone: 080-26706723, 26706722 LR LE Ll 1+ Floor. Santhosh Complex
T e R ’ ' HEAD OFFICE: Lokmangal, 1501, Shivajinagar, Pune-5. Central Bank of India KGR d, B | 560009 Advertisement to be published in the
Notice forpayment of outstanding foamand interest UrS 13(2) of the- Securitisation & : R—— 0oad, bengaiuru - newspaper for conversion of public
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002. , . . o - 5 company into a private company
L The under mentioned persons~are frereny fmformed tat they frave faifed to pay off e tiabfiity in the loan accounts. They are TENDER NOTICE : SALE OF BANK’S VEHICLE Before the Regional Director, Ministry of
O , therefore requested to pay off the liability and other charges and redeem the pledged securities on or before 28.01.2021 failing which _ . Corporate Affairs South East Region,
|1_|' Mr. Aﬁwjatzh3ghgn.(l_Borr0\;veBr ngr(t;gagor) on Bank. Sar Road. Atibele. Anekal Taluk the said securities will be sold by the Bank in public auction at the cost of the borrower at the respective branch premises. ealed tenders are invited for sale o Bgnks Old Car Tata |nd|f33 Hyderabad
Dic;lﬁgano'aloré B:L :?:)Ori ,Staete”j Kar?g)t(;falcin56;?2;5 rjaptira Road, Atibele, Anexal 18 1 102:00 pm to 05:00 pm on 29.01.2021 or on any other convenient date thereafter without further notice at the absolute discretion of| | ( KA 01- MJ 0417), Mfg. Year-2012, with Central Bank of India, In the matter of Section 14 of the
Resi dentigl House sigtJuate dat the Bank. Parties interested in purchase of the Gold Ornaments may participate in the auction. Regional Office, 1st Floor, Santhosh Complex, K G Road, Bengaluru - Companies Act, 2013 read with Rule 41 of
Qi - Tt 560009, Ph 9538522234 on “ As is Where is Basis”. the Companies (Incorporation) Rules,
Property bearing Site No. 5, Survey No. 16/2, Town Municipal Khatha No. 5362/5/5172/5, —Sr. Branch Name Account Customer Name NetWelth | e Date] Salance m | & _ 0014
S.Krishna Murthy Layout, Indlabele Road,T.M.C. Ward No.15, Attibele Village, Attibele No. Number in Grams Rupees Inspection of vehicles can be done from 24 Jan 2022 to 07 Feb 2022, AND
Hobali,Anekal Taluk, Dist. - Bangalore, State - Karnataka - 562107. { Hubt———T60372563643——Shridevi-vath 68:00—T—16:09:202t—249:9tt-10| | from10.00to0 13.00 hrs In the matter of Hindustan Dealers
Q”&rs Rafeeda Khan (Guzrantor) 2 Hubfi 60374646676 | Vinayak Agalave 19.90 | 01.09.2021 ] 73,903.70 Last date for receiving the Bids/Offers is upto 15.000 Hrs on 08 Feb Limited having its registered office at
. Mrs. u o S o erormrprtproyerrer=oypyeystl——, . . . .
E | #372/20-4, 2nd Floor, 13th Cross, Upper
House No. 1451, Doctor Layout, Behind Corporation Bank Sarjapura Road, Attibele, Anekal 3 Hubli 60384342789 | Vinayak Agalave 23.40 UI.U&J.AULI1 70,000.00 2|022 IP sealed envilop atI.Sec_:un]tcy DepartIrEnent, th\e/lglonalDOfflcg ittt e Sadashivnggar
Taluk, Dist. - Bangalore, State - Karnataka - 562125 3 Belgaum City 60382333072 | Pooja Adrush Marihal 2815 | 100120227 99,97541| | along fee towards the application form and Earnest Money Deposit Bangalore 560080 (Applican).
Residential House situated at Property bearing Site No. 5, Survey No. 16/2, Town Municipal 5 Belgaum City 60383852995 | Pooja Adrush Marihat 19.70 | 10.01.2022 1 64,940.35 favouring Central Bank of India, payable at Bengaluru. Successful Notice is hereby given to the general .pUb”C
Khatha No. 5362/5/5172/5, S. Krishna Murthy Layout, Indlabele Road, T. M. C. Ward No. 15, | |6 | Bangalore Basavangudi | 60379285873 | S Ravikumar 60:50 | 03.01:2022 | 1,89,999:40 Bidder should take delivery of the Car after making full payment within that the Company intends to make an
Attibele Village, Attibele Hobali, Anekal Taluk, Dist. - Bangalore, State - Karnataka - 562107. 7| Bangalore Basavangudi | 60390641951 | Jayalakshmi Basavanna Setty | 56.00 | 03:.01:20227 1,84,618:80 | | 7 days, else EMD will be forfeited. application to the Central Government under
3. Mr. Koushar Pasha (Guarantor) . . . 8 | Bangalore Basavangudi | 60402145932 | Koushik Gowda R 43:30 [ 03.01.2022 1 1,42,000.00 | | Date of opening of Bids : 09 Feb 2022 at11.00 Hrs. Section 14 of the Companies Act, 2013 read
House No. 1416, New Masjid Road, Parvathi Nagar, Attibele, Anekal Taluk, Dist. - Bangalore, . . . , L. ith af id rul d is desi f
9~ Bangalore Basavangudi | 60379227876 | S Ravikumar 28:00 1 03.01:20221 8799968 || F licat f & lete detail | ¢ - || With aforesaid rules and is desirous o
State - Karnataka - 562107 g g ) e N or application form complete delalls, piease visit . converting into a Private Limited Company
Your addressee no.1 Mr. Amjath Khan is the borrower of our bank. At your request, the bank has| | '© | ©angalore Basavangudi rUrushotiaima kaji i 23,007 i , www.centralbankofindia.com.in in terms of the Special Resolution passed at
sanctioned and disbursed you a housing loan of Rs.25,00,000.00 (Rupees Twenty Five Lakhs| |~ 1T | 60386642623 | T S Manjesh 24.00 | 07102021 80,000.00 the Extraordinary General Meeting held on
Only) on20/12/2016 and 03/01/2017 respectively. 12 Nipani | 60382401078 | Rajendra Vasantrao Nikam 68.00 | 10.12.2021 | 2,55,175.40 SCHEDULE 17.01.2022 to enable the Company to give
The said housing loan was secured by way of registered mortgage of Residential House situated 13 Nipani 60367964700 Ganesh Lahu Pol 3300 2112202 —T10.000.00 effect for such conversion.
at property bearing Site No. 5, Survey No. 16/2, Town Municipal Khatha No. 5362/5/5172/5, S. - N pan 60372639092 | Rahul Nivrutti Kamble 1246 T 1012.2021° ’46,000'00' FORM A Any person whose interest is likely to be
Krishna Murthy Layout, Indlabele Road, T. M. C. Ward No. 15, Attibele Village, Attibele Hobal, Ipan i Nivrutti : -12.£06T »OU0: PUBLIC ANNOUNCEMENT affected by the proposed change/status of
Anekal Taluk, Dist. - Bangalore, State - Kamataka - 562107 measuring Eastto West40feet, North | | 19 Nipani oUaUz1ado75 | Swall Sachin Nalavade 9.60 | 10122021 31,900.00 (Regulation 14 of the Insolvency and Bankruptey Board of India the Company may deliver or cause to be
to South 30 feet, totally measuring 1200 sq. ft. owned by you addressee no.1 Mr. Amjath Khan. | |18 Nipani 1760374601544 | Dagadu Raghunath Shinde 8.37 | 10.12.2021 31,721.44 (Voluntary Liguidation Process) Begulations, 2017} delivered or send by registered post of his
Thus, you addressee no.1 Mr. Amjath Khan is the security provider and you have executed lefter | {—p7 Dharwar 60365265160 | Tasneem Izazakhan Soudagar | 109.21 | 18.12:2021 1 3,90,921.10 FOR THE ATTENTION OF THE STAKEHOLDERS OF WEIGANDT objections supported by an affidavit stating
of evidencing deposit of title deeds dated 03/01/2017 for creating security interest duly registered 18- Bangalore Rajeshwarinagan 60367672446 | Girish KP 3800 | CONSULTING PRIVATE LIMITED the nature of his interest and grounds of
with the Sub. Registrar, ‘Bangalore and with CERSAI in favour of the Bank. You are thus a g J ) 9 E . : | TR PERN e RS LT opposition to the Regional Director, 3rd
borrower in accordance with SARFAESIAct 2002. 19 Bangalore Ra]eShwarlnagar 60367791510 G|r|Sh K P 3500 07012022 | 1,22,925 v J o 4 . : . - ¥ Floor Corporate Bhawan Bandlaguda
That you addressee no.2 Mrs. Rafeeda Khan and addressee no. 3 Mr. Koushar Pasha stood as | | =20 Udupi 603666987160 | Pramod Kumar 2050 | 30.11.2027T  72,160.00 2 | DATE DF INCORPORATION OF | 12th September 2017 Nagoie, Tattiannaram ViIIagé, Hayat Naga}
guarantor for addrqssee no.1 in consideration of the gbo_ye said housing loan and executed the 71 Jayanagar Banglore 60375397434 | Dileep Kumar R 1510 12:08.20211 45400700 || | CORPORATE PERSON Mandal, Ranga Reddy District, Hyderabad,
letter of guarantee in favour of the bank and thus the liability of you addressee no.2 & addressee 99 Javanagar Banalore 60384966285 | Kumar Kumar 1630 " 05.08.2021°  50.000.00 3 | AUTHORITY  UNDER. WHIGH ROC-Bangalore Telengna-500068, within Fourteen days
no.3 is co-extensive and continuing with the liability of addressee no.1 and you are jointly and yanag g ' O | bt CORPORATE  PERSON IS from the date of ,ublication of this notice
severely liable to pay the dues including interest, costs and other usual bank charges. 23 Adyar Mangalore 60402108047 | Mansoor lbrahim ob.ol | 20.12.20411 £,09,519.60 INCORPORATED [ REGISTERED With a coov to thepa licant Company at its
ltis observed that the installments are not paid regularly. The repayment is not effected as per | {24 Adyar llangalore 931043978 ] WANISOOT IuTdlin 2000 [~28122021] 6838183 | |\ G ORFORATE IDENTITY NUMBER | | U72900KAZ01TETC1 06543 registeredm;ffice at ?r?e address r%en}{ioned
t;”gz ggdoﬁgnfg“’gs laid dTOW” t’yg.‘e E’a”kg.”f afcep}id by V%“NV.V'thtthe resg'tpaf‘ a'g"“”t ?f 75 Hassan 60370403385 | Rakshith So Lakshmeesha SS | 87.85 | Z1.12:2027 1 3,00,000.00 LIMITED LIABSLITY IDENTITY NUMBER OF below.
i ),inolijdin( e Uoto 00/ 1212021 Fas become dus and oaveble buvow. The bark haui| |26 Hassan 60365487321 | Arvind M N 4440 [ 21122027 1,59,870.20 | ||| CORPORATE PERSON ; _ Forand on behalf of the Applicant
_veonly) Incuding P ; 2Nd payav'e by you. . - 202722938498 | || 5 | ADDRESS OF THE REGISTERED DFFICE | Warkatella Business Canter, 150/1, infantr Hindustan Dealers Limited
time and again requested you to regularise the account by paying the overdue amount and bring | |~ 27 Hassan 60377415931 | Rakshith So Lakshmeesha S'S 13.00 | 21.12. 1 ,934. ol |ttt Huu:aﬂ e e pilen L Iﬁd!a industan Dealers Limi
the same in order. You have however, faileq to comply with the said requisition. Consequent upon 78 Anekal l 60368559699 | Shafe Ulla 10950 | 311220211 4,08,726.30 EDHPHF‘L&TE‘FFHSDE'-I (IF ANY) . Banp - , Karnataka, Indi %%?{:?ﬁ;g::gctor
| 20| Avwlar | wuaesz | St Toz00 |- STur 2021 SR oo comecere OiE | 0
It may be pointed out that the Central Government has enacted and introduced the Securitisation | | ©° Haverl 060565466784 | Mohammad Gouse Gulmi 104.00 | 05.01 | 9,9, CORPORATE PERSON Address of Registered office; #372/20-4,
and Reconstruction of Financial Assets and Enforcement of Security InterestAct, 2002, which has 31 Haveri 60385352446 | Mohammad Gouse Gulmi 47180 03.01.20'22__'_1_,3'5:0'2'5]]0 7. | NAME, ADDRESS, EMAL ADDRESS, | Rakesh Maganlal Nathwani, 2nd Floor, 13th Cross Upper Palace
come into force on 21/06/2002. The Government of India has issued notification in the Gazette of | [Date: 2T 0T 20271 Sdi-Authorised Official TELEPHOMNE NUMBER AND THE | G-504, Mystique Moods, Benind Symbéasis Orchards Extention, Sadashivnagar,
India on 03/01/2013 for amendment in SARFAESI ACT 2002. The provisions of the said act are PIEEI'FTI{T%"'HT'U" NUMBER OF THE | Callege, Vimannagar, Pune — 411014, Bangalore - 560080
made applicable to Multi-State Co-operative Banks whereby Multi-state Co-operative banks have M'?"ﬁ"?@ _'"d_'a
been empowered to enforce the security offered by the borrower for the recovery of the rinfitiaamail. com Date: 21.01.2022
outstanding bank dues which has resulted in default and further empowered to take possession of 95':'?-":":"3‘*‘53. - ) Place: Bangalore
the aforesaid security to sell and dispose off the said in realization of the bank's dues payable by !,EHE"' P00 IF'P'HD?E' :D??-EE?-I" ! 3: ?LL
the borrower to the bank. orrespondence email: wopll 22 @gmall com
Despite being vested with the aforesaid powers, we with an intention to give one more opportunity, 4. | LAST DATE FOR SUBMISSION OF | Within 30 days from the Liquidation
hereby call upon you to pay the aforesaid sum of Rs.26,62,019.75 (Rupees Twenty Six Lacs Sixty CLAIRMS Commencernent Date
Two Thousand Nineteen and Paise Seventy Five only) towards Housing Loan (Account No. L . 2 - .
328330800000001 of Attibele Branch, Bangalore) including interest upto 09/12/2021 along with :-'D-:lltl:lt_l;aa ;;Ii';.alfiilgﬁniltméﬁh:ﬁﬁiﬂgﬂgmn ting Private Liméted, Bangalore has commenced
future interest @ 8.65 % p.a. thereon along with penal interest, if any as applicable from time TIu‘.; Sholik e o l.:.l'r.-.-mgarm'-E:ms:.lllil B e e
to time with effect from 10/12/2021 within 60 days from the date of the receipt of this notice by you, s ooy EDEE i I:I-ni ; bl i il
falling which you will be constrained to meet the unpleasant circumstances and we will be left with PEEEB_'F]? 'JF_I':‘. ity m_lﬂruar'.- , Etfl.l:l Ll ":Ilul"_ja_t'lz'“‘." .E; 'E]'ES_ETE':'E;E ;“'uar"-;r_':]“&m
no option but to enforce the provisions and invoke the powers conferred under the aforesaid r'. ‘:'.r;'s ':".E' E_f:"b are d"'al' I' 0 M WSRO Iohery ATNIHGICY EARWE 01 It =
enactment entirely at your risk as to costs and consequences thereof, which please note. ;_"h"' 1-_' :" :|_|:-I-_-n. L_'I:TE'-':':': i'l':'f-":lj' T ey .
Further, you addressee no.1 Mr. Amjath Khan shall not transfer, assign and lease or otherwise miﬁ::;;‘: 15: EILErf'l :m'; ub;[*f-;[:clmp# P‘:ﬂpﬂfﬁgﬂgtr:'l;n;‘l.ﬂjl:' o VEI:IE:ET;'EHE?EEW y. Al other
deal or part with the possession of the secured asset to anyone. e N s Aol e :
Details of the property against which enforcement of security interest in intended are as bellow: Subméssion of false or misleading proafs of I:?:;::::::;Ei?ﬂ;:; i Preaiear
Being Immovable property- : i ey bz
Residential House situated at property bearing Site No. 5, Survey No. 16/2, Town Municipal Date: 20th January, 2022 Lt for Weigandt Consulting Private Limited
Khatha No. 5362/5/5172/5, S. Krishna Murthy Layout, Indlabele Road, T. M. C. Ward No. 15, Place: Pune Regn .. IBBIPA-DE/IP-PO2058/2020-2021/13190
Attibele Village, Attibele Hobali, Anekal Taluk, Dist. - Bangalore, State - Karnataka - 562107
measuring East to West 40 feet, North to South 30 feet, totally measuring 1200 sq. ft. owned by
you addressee no.1 Mr.Amjath Khan. The said property is bounded by :
Onortowards East By :Site No. 6
On ortowards West By : SiteNo. 4
On ortowards North By :Road
On ortowards South By : Survey No. 16/1, land belonging to Smt. S. Lakshmi.
Sd/-
Date :21-01-2022 Authorised Officer
Place : Bangalore Punjab & Maharashtra Co-op. Bank Ltd.
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SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF WEIGANDT
CONSULTING PRIVATE LIMITED

1. | NAME OF CORPORATE PERSON WEIGANDT CONSULTING PRIVATE LIMITED

2. |DATE OF INCORPORATION OF | 12th September 2017
CORPORATE PERSON

3. | AUTHORITY ~ UNDER WHICH
CORPORATE  PERSON IS
INCORPORATED / REGISTERED

4. | CORPORATE IDENTITY NUMBER /
LIMITED LIABILITY IDENTITY NUMBER OF
CORPORATE PERSON

5. | ADDRESS OF THE REGISTERED OFFICE
AND PRINCIPAL OFFICE (IF ANY) OF
CORPORATE PERSON

6. | LIQUIDATION COMMENCEMENT DATE OF
CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

RoC-Bangalore

U72900KA2017PTC106343

Workafella Business Center, 150/1, Infantry
Road, Bangalore — 560001, Karnataka, India

18th January 2022

Rakesh Maganlal Nathwani,

G-504, Mystique Moods, Behind Symbiosis
College, Vimannagar, Pune — 411014,
Maharashtra, India

rmnffti@gmail.com

9503006408
IBBI/IPA-001/IP-P02058/2020-2021/13190
Correspondence email: weplil22@gmail.com
8. | LAST DATE FOR SUBMISSION OF | Within 30 days from the Liquidation

CLAIMS Commencement Date

Notice is hereby given that Weigandt Consulting Private Limited, Bangalore has commenced

voluntary liquidation on 18th January 2022.

The stakeholders of Weigandt Consulting Private Limited are hereby called upon to submit a proof of

their claims, on or before 17th February 2022, to the liquidator at the address mentioned against item

7. Forms for claims are available on the website of Insolvency & Bankruptcy Board of India —

www.ibbi.gov.in/home/downloads

The financial creditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Rakesh Maganlal Nathwani, Insolvency Professional
Liquidator for Weigandt Consulting Private Limited

Regn no.: IBBI/IPA-001/IP-P02058/2020-2021/13190

Date: 20th January, 2022
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CITY UNION BANK LIMITED

1002/55, K.R.K. Chambers, 1st Main, 80 Feet

CITY UNION BANK LIMITED

Place: Pune
No. 58/1,13th Cross, Margosa Road, Malleswaram, Bengaluru
Karnataka - 560003 Contact No: 080-23463636 & 9342519841
Mail id : cub132@cityunionbank.com

JEWEL LOAN AUCTION NOTICE

Itis hereby informed that the under-mentioned borrowers have availed Jewel Loanin our
Branch, the details of which are furnished below. As the said accounts are overdue,
notices have been served to these persons demanding the closure of the accounts.
Despite our reminders, the following Jewel Loan accounts have not been closed and the
pledged jewels have not been redeemed. Hence, it is hereby informed that the said
borrowers are advised to close the said accounts immediately. Failing which, the jewels
pledged to the bank as security for the respective loan accounts will be auctioned in public
by the branch at its premises on (date) 28/01/2022 at 1 P.M or some other dates which is
convenient to the bank without giving further notice regarding date of auction, to collect the
entire amount including the interest to be charged in the account, along with expenses, if
any, in connection with postages, paper publication & other misc. expenses. It is further
informed that this notice is also applicable for the legal heirs of the borrower in case the
borrower is deceased. Also it is applicable for those borrowers who have not received the
notice of reminders till date, for closure of the overdue accounts. In case, any surplus
amount available from the sale proceeds of the auction conducted would be adjusted to
other dues if any to the bank by the borrower or by the guarantor. On the other hand, in
case of any shortage of amount to close the Jewel Loan account due to decrease in sale
value of jewels or some other reasons, appropriate legal action would be initiated against

CITY UNION BANK LIMITED

23/1, 17th Cross, M C Layout, Near Maruthi Mandir, Vijayanagar
Bangalore 560040 Ph: 7483060906, 080-23504001
email id: cub233@cityunionbank.in

JEWEL LOAN AUCTION NOTICE

Itis hereby informed that the under-mentioned borrowers have availed Jewel Loan in our
Branch, the details of which are furnished below. As the said accounts are overdue,
notices have been served to these persons demanding the closure of the accounts.
Despite our reminders, the following Jewel Loan accounts have not been closed and the
pledged jewels have not been redeemed. Hence, it is hereby informed that the said
borrowers are advised to close the said accounts immediately. Failing which, the jewels
pledged to the bank as security for the respective loan accounts will be auctioned in public
by the branch at its premises on (date) 28/01/2022 at 1 p.m or some other dates which is

Dr. Rajkumar Road 4th Block
Rajaji Nagar, Bangalore — 560010 Email: cub199@cityunionbank.in

JEWEL LOAN AUCTION NOTICE

Itis hereby informed that the under-mentioned borrowers have availed Jewel Loan in our
Branch, the details of which are furnished below. As the said accounts are overdue,
notices have been served to these persons demanding the closure of the accounts.
Despite our reminders, the following Jewel Loan accounts have not been closed and the
pledged jewels have not been redeemed. Hence, it is hereby informed that the said
borrowers are advised to close the said accounts immediately. Failing which, the jewels
pledged to the bank as security for the respective loan accounts will be auctioned in public
by the branch at its premises on (date) 29/01/2022 at 3 p.m or some other dates which is
convenient to the bank without giving further notice regarding date of auction, to collect the
entire amount including the interest to be charged in the account, along with expenses, if
any, in connection with postages, paper publication & other misc. expenses. It is further
informed that this notice is also applicable for the legal heirs of the borrower in case the

CITY UNION BANK LIMITED

No 253, 24th Main, 16th Cross, 5th Phase,
J P Nagar, Bangalore 560078
Ph: 080 26581910, Cell: 9341664360 email : cub236@cityunionbank.in

JEWEL LOAN AUCTION NOTICE

Itis hereby informed that the under-mentioned borrowers have availed Jewel Loan in our
Branch, the details of which are furnished below. As the said accounts are overdue,
notices have been served to these persons demanding the closure of the accounts.
Despite our reminders, the following Jewel Loan accounts have not been closed and the
pledged jewels have not been redeemed. Hence, it is hereby informed that the said
borrowers are advised to close the said accounts immediately. Failing which, the jewels
pledged to the bank as security for the respective loan accounts will be auctioned in public
by the branch at its premises on (date) 28/01/2022 at 1 p.m or some other dates which is
convenient to the bank without giving further notice regarding date of auction, to collect the
entire amount including the interest to be charged in the account, along with expenses, if
any, in connection with postages, paper publication & other misc. expenses. It is further
informed that this notice is also applicable for the legal heirs of the borrower in case the
borrower is deceased. Also it is applicable for those borrowers who have not received the
notice of reminders till date, for closure of the overdue accounts. In case, any surplus
amount available from the sale proceeds of the auction conducted would be adjusted to
other dues if any to the bank by the borrower or by the guarantor. On the other hand, in
case of any shortage of amount to close the Jewel Loan account due to decrease in sale
value of jewels or some other reasons, appropriate legal action would be initiated against
the borrower and/or guarantor for the recovery of the loan amounts. In case of any part
payment made in the account after this notice is served and still it is not closed, the bank
reserve the right to auction such Jewels also. It is informed that the Bank has the absolute
right to cancel/ postpone the date of auction without any prior notice and that the Bank has
the right to refrain from auctioning of certain jewels of JLaccounts.

the borrower and/or guarantor for the recovery of the loan amounts. In case of any part

payment made in the account after this notice is served and still it is not closed, the bank

reserve the right to auction such Jewels also. It is informed that the Bank has the absolute

right to cancel/ postpone the date of auction without any prior notice and that the Bank has

the right to refrain from auctioning of certain jewels of JLaccounts.

sl. Dt. of Loan |Name & Address Gross wtof | Net weight

No| Jewel Loan No. | ayailed of Borrower Jewels in gms | in grams

1 {502112025527072| 03.09.2020 SRINIVAS B, 95 85.200

2 [502112025527185] 04.09.2020 |0 22 3rd Main Road [ 7 444
Subanna Garden,

3 [50211204000343817.11.2021 | Bangalore - 560 040 37.33 33.23

4 |502112026155086|26.09.2020 |  PREETHIRAL, 339.1 275.16
No 44/4 Ayyappa

5 1502112025529699| 25.09.2020 | Layout Mallasandra 46.99 39.1

Extn, Pipeline Road
6 {502112025529700 25.09.2020 | Bangalore - 560 057 199.3 178
Place: Malleswaram, Bangalore Sd/-  Branch Manager

Date : 21-01-2022
Note: 1. The bidders should bring their PAN details and ensure KYC compliance as per
RBI norms.
2. The successful bidder has to pay the bid amount immediately, otherwise their EMD
will be forfeited.

convenientto the bank without giving further notice regarding date of auction, to collectthe | §1)orrower is deceased. Also it is applicable for those borrowers who have not received the | | SI. Dt. of Loan Wt. of Jewels
entirg amount i(‘C'“ding the interest to be chafgeq in the account, along with expenses, i} | notice of reminders il date, for F():ﬁ)sure of the overdue accounts. In case, any surplus | | No Jewel Loan No. availed Name & Address of Borrower in grams
i?%r mezotr;\r]aictg?snn‘glttir(]:epiqsssggzyp%zliigg{)I%ufl:)llctittlﬁggaF;Z?rrsrglfstcﬁee;g?rgve:r‘ ilr: I(?af:g?r?g amount available from the sale proceeds of the auction conducted would be adjusted to | | 1 [502112031009391| 27/07/2020 SATHYANARAYANAN K 43.82
borrower is deceased. Also it is applicable for those borrowers who have not received the g;hsir;u:: Ifsﬁ%;o ;h:f gﬁlnoku?]{trZg:gmeje?,;g{rfngaucacrém?zint;hfegtgzgg?: gaig 2 |502112031009398| 27/07/2020 KANNAN R 91.62
notice of reminders till date, for closure of the overdue accounts. In case, any surplus ks g : : e . 3 1502112031009410 | 27/07/2020 No 132-6, Sultanpet 70.82
’ ! : » T value of jewels or some other reasons, appropriate legal action would be initiated against B I 560053
amount available from the sale proceeds of the auction conducted would be adjusted to | | e porrower and/or quarantor for the recovery of the loan amounts. In case of any part 4 |502112031009423| 27/07/2020 angalore - 58.35
other dues if any to the bank by the borrower or by the guarantor. On the other hand, in £ {2 ment made in the account after this notice is served and still itis not closed, the bank | |5 [502112031031758|05/1212020 CHANNAPPAK 49.82
calse °ff?”Y slhortage of anr:ount fo close the Jewel Il.oanl account dulzt; decr easde in sale |} ecerve the right to auction such Jewels also. Itis informed that the Bank has the absolute 6 1502112031031763| 05/12/2020| 99 ! Main 8th Cross KR Layout JP 651
value of jewels or some other reasons, appropriate legal action would be inifiated against § | it 1 cancel/ postpone the date of auction without any prior notice and that the Bank has Nagar, 6th Phase Bengaluru-560078 ’
the borrower and/or guarantor for the recovery of the loan amounts. In case of any part Y gar, 9
aror g  recovery 1ounts. Y P the rightto refrain from auctioning of certain jewels of JL accounts.
payment made in the account after this notice is served and still it is not closed, the bank 5 il T 7 1502112031011508 | 12/08/2020 PUNITHA D 35.30
reserve the right to auction such Jewels also. Itis informed that the Bank has the absolute . - orLoan L. of Jewels #965 12th Cross K E B Office
right to cancel/ postpone the date of auction without any prior notice and that the Bank has || | No Jewel Loan No. | 5 iled Name & Address of Borrower in grams § |502112031011526]12108/2020 J P Nagar 1st Phase 220
the right to refrain from auctioning of certain jewels of JLaccounts. 1 1502112032018158 | 14/09/2021 RA Balasubramani 148.6 9 [502112031045654 | 18/02/2021 Bangalore - 566078 37.60
Sl Jewel Loan No. Dt. of Loan Wt. of Jewels| 2 [502112025175396 | 19/10/2020 ) 9.9 10 {502112031014424| 29/08/2020 VEENA MOHIT KUMAR 97.63
No " | availed | Name &Address of Borrower | ingrams | |3 [502112025172146]23/09/2020 No.32, 9th Main, 26 11502112031014428 | 29/08/2020] No 31072, 7th Floor Prestige Falcon | 98.95
1 [502112031014262| 28/08/2020|  Mr. M.Vinod Kumar Reddy 248.6 4 |502112025171543| 19/09/2020 Sfirampuram 271 12 [502112031014459(29/08/2020 |  City Appt Cross Kanakapura Road |  105.12
2 |502112026146702|29/08/2020 No.107, 5th Main, HVR Layout, 203.4 5 [502112025183519| 18/12/2020 63.1 13(502112031014504 | 29/08/2020 Bangalore - 560062 34.63
3_|502112026146695129/0872020)  ypp Magaci Road Check Post, 2656 ¥ 16 |502112025191185|15/02/2021 Bangalore 560021 76.1 14]50211202614107104/08/2020|  VIJAY KUMAR CHINTALA 13142
4 1502112031014260| 28/08/2020 ’ 1335} V7 [502112030125641] 26/10/2021 V Kanmani 84 151502112026141076 | 0a/08/2020| 194 16th Cross 22nd Main Sai 125.90
5 1502112026146700 | 29/08/2020 Bangalore - 560079 120.9 8 [502112025173201) 30/09/2020]  No.109.Thirumali. 3rd Cross 375 Pushpanjali Hall JP Nagar 5th Phase
- . U N ’ : 16 {502112031010485| 04/08/2020 Bangalore - 560078 306.24
6 (502112031014257|28/08/2020 Mr. M. Nirosha Vinod 2104 9 [502112025172555] 25/09/2020| BDS Layout, Dr Shivaramkaranth 165
No.107, 5th Main, HVR Layout, 1015024120251706 15 | 14/0972020 Nagar, Cross 84 8;1 17502112031016154| 07/09/2020 RAJANI K 25.20
Opp Magadi Road Check Post, ’ 181502112031016162 | 07/09/2020 43.59
7 1502112031014258| 28/08/2020 136.7 Bangalore 560077 Flat No 016 Vs Cozy Apts
Bangalore - 560079 11 1502112025170592 | 14/09/2020 g . 64.5 19 1502112031016246 | 07/09/2020 y AP 5910
8 [502112031019557| 24/09/2020( M. P. K. Saseendra Varma 159 12|502112025162781| 04/07/2020 M Saroja 352 20 1502112031016229 | 07/09/2020 18th Cross 24th Main 5271
No.1807 206, Ganga Pipeline Rd, No.27 F, 4th N Block, Rajajinagar, -
Near A P 9 h pth Bangalore 560010 21502112031016260|07/09/2020 Near JP Nagar 6th Phase 60.47
ear/yyappa, Frasnaninanagar 22[50211203101626307/09/2020 4041
TDasarahall, Bangalore - 590057 13| 8021202517091 | 15/09/2020 € Murugan % 23]50211203101626607/0912020 Bangalore - 560078 97.04
9 (502112031017714|15/09/2020 Mr. R. Vairavelu 114.8 No.33/2- 3 , 3rd Floor, 51st Cross, 24 1502112031016180 107/09/2020 3 63
No.52, 1stA Cross, 5th Main, 14 [502112032015326|26/08/2021| 4t Block, Rajajinagar, 318 NAVEENE :
10(502112031037001| 04/01/2021 Subbanna Garden, Vijayanagar 80.6 Bangalore 560010 251502112031045998 20/02/2021| 209 13th Cross Sarakki JP Nagar 26.46
- 1st Ph: B lore - 560078 .
North Bangalore - 560040 Place: Rajajinagar, Bangalore Sd- Branch Manager 26 |502112031070258 | 16/08/2021 st Phase, Bangalore 34.00

Place: Vijayanagar-233
Date : 21-01-2022
Note: 1. The bidders should bring their PAN details and ensure KYC compliance as per
RBI norms.
2. The successful bidder has to pay the bid amount immediately, otherwise their EMD
will_be forfeited.

Sd/-  Branch Manager

Date : 21-01-2022
Note: 1. The bidders should bring their PAN details and ensure KYC compliance as per
RBI norms.
2. The successful bidder has to pay the bid amount immediately, otherwise their EMD
will be forfeited.

Place: J P Nagar, Bangalore Sd/-

Date : 21-01-2022

Note: 1. The bidders should bring their PAN details and ensure KYC compliance as per
RBI norms.

2. The successful bidder has to pay the bid amount immediately, otherwise their EMD

will be forfeited.

Branch Manager



Rakesh Nathwani
Highlight
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